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iShri T. T. Krishnamachari] 
not going to walk into your parlour. 
I would like to tell m y hon. friends 
that there is nothing more to be said 
about it.

He very faintly touched on the last 
subject, namely, the dual system 
obtaining in the High Courts of 
Bombay and Calcutta. I may tell him, 
my hon. friend, the Law Minister was 
himself a very distinguished lawyer 
in Calcutta till recently and it is for 
him to decide, whether he thinks that 
the dual system is good or bad, 
whether he should follow  the Madras 
example and remove the dual system. 
I do not think there is much that 1 
can say about it.

I do not think there is any sub
stance in any points raised and there
fore, 1 would earnestly request the 
House to pass the motion.

Mr. Speaker: I will z|ow put the 
consideration motion to the vote of 
\he House.

The question is:
“That the Bill to authorise 

payment and appropriation o f cer
tain sums from and out o f the 
Consolidated Fund of India for 
the service of the financial year
1957-58 be taken into considera
tion".

The motion was adopted.

Mr. Speaker: I will now put the
lauses.. . .

An Hon. Member: Have you got the 
Bill at least?

Mr. Speaker: Yes; I must put it
correctly. There is only one schedule.

The question is:

“That clauses 1 to 3, the Sche
dule, the Enacting Formula and 
the Title stand part of the Bill” .

The motion was adopted.

Clause* l  to 3, the Schedule, the 
Snooting Formula and the Title were 

added to the Bill.

Shri T. T. Kr<«bniimr/.i..r i. x bag to
move;

“That the Bill be passed".
Mr. Speaker: The question is:

“That the Bill be passed” .
The motion was adopted.

GUNA-UJJAIN RAIL LINK
Mr. Speaker: We have got a half*

an-hour discussion. Hon. Members 
are aware of the rules; ten minutes for 
the Member who starts.

Shri T. B. VHtal Rao (K h a m n a n ,. 
Mr. Speaker, Sir, I raise this Half-an- 
hour discussion on points arising out 
of answers given on 6-8-1957 to 
starred question No. 659 regarding 
the Guna-Ujjain Rail link. When I 
asked the hon. Deputy Minister the 
other day whether this dail link will 
be completed, whether there is any 
chance of its being completed in the 
Second Plan period, his reply wa* 
that depends on the availability of 
rolling stock and particularly, the 
track materials, but we hope to make 
a start during the Second Five Year 
Plan period.

This answer is rather very unsatis
factory. Not only that. It depicts the 
complacent and smug attitude of the 
Railway Board towards the Plan. This 
rail link was included in the Second 
Plan after a great deal o f scrutiny. 
First, this link had to await the com
pletion o f the survey whether Bina- 
Bhopal doubling should be done. When 
it was included, it was included on 
the basis of priority given to certain 
rail links. The priority laid down in 
the Second Plan was that any rail 
link will be taken up when the other 
railway lines have reached the 
saturation point and to increase 
Operational efficiency, or • rail links 
essential for the development o f  coal 
mines. This rail link was included 
because during the Second Plan period, 
it is proposed to raise 7 million tans 
o f coal in the Madhya Pradesh c o d  
fields.



9887 Guna-Ujjain 24 AUGUST 1957 Rail Link 9888

This coal has to be transported to 
the textile mills in the State of 
Bombay. As we all know, 00 per 
cent, at textile mills in the country 
are located in the State of Bombay. 
Today, on account of short supply of 
coal, some of the mills have to be 
closed' down or they have to get coal 
from Bihar and Bengal coal fields by 
steamers. The freight charge paid on 
account of transportation of coal by 
ships is twice as much as the freight 
for carriage by rail. Not only € that. 
It entails a good deal o f delay. So, 
this rail link was included.

What do we find today? The 
Minister replies that traffic and engi
neering surveys have been carried out 
for the following three alignments; 
Guna-Biaora-Agar-Ujjain (172-85
m iles), Guna-Biaora-Shahjapur-Maksi 
(134.66 m iles),. Guna-Biaora-Agar- 
Nagda (173-83 miles). In these three 
links, a certain distance is common. 
That is, traffic and engineering survey 
carried 01* will not be for all the 175 
miles, it will be far less. After 18 
months of the starting of the Second 
Plan, we are still having traffic and 
engineering surveys only. In this too, 
I do not see where is the necessity 
for this third survey of the link, Guna- 
Nagda. Probably, Birla Brothers, the 
owners of the factories in Nagda have 
made a representation that the line 
should pass through that place. I do 
not see any other reason.

Three surveys have been under
taken. I do not know when the final 
traffic survey will be undertaken and 
when it will be completed, when the 
railway link will be taken up and 
when yie line w ill be completed. It 
has been thoroughly discussed and 
decided when the second Plan was 
discussed that we only undertake to 
have new railways to the tune of 842 
miles. Therg were several lines which 
were of great importance to certain 
areas. But, we decided to have 842 
miles of new railway lines. I am 
afraid, at the rate at which we are 
going, we w ill not be able to have 
842 miles of railways. What will 
happen? Even if this minimum is not

completed, I am afraid, the whole 
Plan will founder for lack of trans
portation facilities.

The Central Railway covers an area 
of 2,10,000 square miles and serves a 
population of 4-4 crores. The Central 
Railway passes through that beautiful 
Madhya Pradesh, endowed richly with 
natural resources, which remain 
unexploited. There are manganese 
and coal mines and forests too. 
Unfortunately, that land lies unexploit
ed for want of proper transportation 
facilities. Even the roads in that 
State are completely inadequate. Even 
the Road transport cannot help, There
fore, it is very urgent and very neces
sary that this rail link should be 
undertaken. Not only that. Madhya 
Pradesh is one of the big States. If 
you see the railway mileage per square 
mile, it is less than in any other State 
in India, barring, of course, Assam. 
If you take the population basis also, 
it is low.

During the Second Plan period, we 
are going to have a big heavy elec
trical plant installed there. This coal 
is not only to be sent to the Bombay 
State, some of the coal has to go even 
south, because, the freight paid for 
transporting coal by steamer is very 
heavy. It works out, as was pointed 
by the Estimates Committee, to twice 
as much. If this link is not taken up, 
if the railway capacity is not increased, 
we will have to curtail the produc
tion of coal. We have a plan, a very 
ambitious plan to raiee 60 million tons 
of coal. Already we know, coal 
miners are saying, we have accepted 
10 million tons additional production 
in coal, but the railways are not going 
to transport it and, therefore, we need 
not worry about our development 
projects.

Another point that I would like to 
emphasise in this conection is, some 
energetic and effective steps should 
be taken. Even now, though late, it 
is not too late, and if energetic and 
effective steps are taken, I am sure 
this rail link which is 175 miles in 
length would be completed by 196L
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[Shri X. B. Vittal Rao]
I do not know why the Informal 

Consultative Committee is not con
stituted lor the Railway Ministry. 
Whereas for all other Ministries there 
is the Informal Consultative Com
mittee, here it is not constituted. Here, 
we are told that the National Railway 
Users Consultative Council is there 
wherein are represented some Mem
bers of Parliament and various 
interests are represented and that 
would be enough. But, in view of the 
fact that we have undertaken huge 
development projects, I would sug
gest that a small committee should be 
appointed. Last time, the National 
Railway Users Consultative Council 
met in February; I do not know when 
it will meet again. I do not think it 
has been re-constituted. In the mean
time, I would urge upon the Minister 
to constitute a small sub-committee 
o f non-officials and Members of the 
Railway Board. It must be a small 
committee consisting of 5 to 7 mem
bers. This Committee should be 
entrusted with the task of scrutinis
ing the progress of our development 
plans especially with regard to new 
rail links, the doubling of tracks, 
and the dieselisation of tracks. 
They could meet either once in 
a quarter or, if it is too 
early, once in four months, but 
not less than three times a year to 
scrutinise and make certain recom
mendations to the Railway Board so 
that they can carry out these develop
ment works speedily so that we can 
keep up to our targets and thereby 
succeed in implementing the Second 
Five Year Plan.
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% ’SftT 5TTT % THT ^  Vt IK ? 
ftRr % ^ t  ^  ;3T5^t »T5 «sr*r ^ cr 
3tFT I

Shri Kodiyan (Quilon—Ke»erve<l—
Sch Castes): I want to know whether 
the Railway Board is now m a posi
tion at least to state when the final 
engineering survey will be carried 
out I also want to know when 
actually the construction of this line 
will start

The Deputy Minister of Railway* 
(Shri Shahnawai Khan): I am grate
ful to the hon. Members who have 
initiated this debate and given me an 
opportunity of explaining the position. 
It has been alleged that there has
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[Shri Shahnawaz Khan]
been undue delay in carrying out 
these surveys. This line was sanctioned 
in June 1955 and the field work of 
engineering survey was started in 
December the same year. It has been 
going on and my friends Mr. Vittal 
Rao and Mr. Radhelal Vyas might be 
glad to know that it has been com
pleted in January this year. Even 
*when the survey was ordered, it was 
thought that it will take about fourteen 
months and it has not taken any time 
longer than what we anticipated.

The hon. Members w ill appreciate 
that when a line is selected for carry
ing out survey work, there is a lot of 
preliminary work to be carried out. 
Then, in addition to this line which 
is to be constructed newly, there are 
other works such as doubling of 214 
miles o f track, 191 miles o f electri
fication, conversion of 154 miles in the 
Central Railways etc. A ll these works 
call for expert engineering survey and 
that survey makes a call on our engi
neering personnel. So, for all such 
surveys engineering personnel is 
required and, as the hon; Members 
are aware, we do not have very much 
surplus staff, particularly in the engi
neering line. So, these surveys were 
carried out, and I again reiterate that 
there has been no undue delay. Even 
the traffic survey, which was started 
in December 1955, was completed in 
October 1958. After the surveys are 
completed, all these dates have to be 
compiled and consolidated. We hope 
to receive the full report in the Rail
way Board by October, that is in a 
couple o f months from now, and as 
soon as we receive it, I may assure 
the House, from this end there w ill 
be  no delay.

We are fully aware o f the necessity 
o f constructing this line as early as 
possible. The House is aware that 
this line is being constructed as an 
alternative to the doubling of the 
Bina-Bhopal section which has almost 
reached the saturation point.

I am very grateful to my frie 
Shri T. B. Vittal Rao for drawing o 
attention to the utmost necessity 
completing this work as early 
possible and also its effect on 
South, particularly on coal traffic, a 
its usefulness for opening up ti 
Madhya Pradesh area which is very 
rich in natural resources. We are 
fully aware of all these things.

The House is aware that recently 
the Railway Board had to send a 
mission to negotiate with the W orld 
Board. Luckily they were successful 
in their efforts and we have been 
able to secure a substantial amount of 
foreign aid. Also, when I made that 
last statement to which my hon. 
friend took objection, we had a 
mission that had gone abroad to 
secure materials, particularly iron and 
steel. Only the other day my senior 
colleague, the Railway Minister, made 
a statement in the Rajya Sabha in 
which he said categorically that he 
was glad to inform the House that 
the railways are now in a position to 
say that as far as we are concerned, 
the Second Plan w ill succeed and we 
will be able to complete all* our 
targets.

So, all I can say is that we have 
succeeded in our negotiations for the 
procurement of the requisite amount 
o f iron and steel. As I said in my 
reply the other day, we were very 
short of track material and were 
experiencing great difficulty. Luckily 
our mission that went abroad was 
successful. They have entered into 
firm commitments and we are now in 
a position to say that we will see that 
the Second Plan succeeds, and I can 
assure the House that on account o f  
the railways the Second Plan w ill not 
fail.

As I said, w e hope to start this 
work as early as possible. I cannot 
give a firm commitment, but as far as 
we can foresee we w ill be able to

• fulfil our targets. As far as this line 
is concerned, we hope we w ill be able 
to complete it but we cannot say «o
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finitely. It depends on so many 
ptors. Unforeseen factors crop up, 
t̂ as far as we can foresee we will 

art this work without any undue 
day and w e will do our utmost to

9896

complete it as early as possible.
17-44 hrs.

The Lok Sahha then adjourned till
Eleven 0/  the Clock on Monday the 
28th August. 1857.




